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of alleged malfunctioning of some
officers of the Central Bureau of
Investigation during the period of the
Second Emergency, have come to
light. Appropriate action will be
considered after the report of the
Commission is received.

Effori# to further improve the
methods and working of the organi-
sations like the C.B.I, is a continuous
process. A number of additional posts
were sanctioned recently with a view
to stres gthening it, Such other mea-
surcs, by way of its reorganisation,
selection of suitable personnel to
man jts posts ,ang further augmenta-
tion and redeployment of its resour-
ces, as are considered necessary irom
time to time, will continue to be
taken in  order to ensure that the
C.B.1I. functions as an effective instru-
ment to combat corruption and is
enabled to cope with the mounting
pressures of work and demands for
its services.

Declaration of Netaji's Birthday as
Nstional Holiday

1145. SHRI BHAGAT RAM: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government are consi-
dering to declare 23rd January, Netaji
Subhas Chandra Bose’s birthday, as a
national holiday;

(b) if not, the reasons thereof; and
(¢) if s0, when?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI S. D. PATIL) : (a) to

(c), In this connection wuttention js.

invited to the Lok Sabha debate on
24th February, 1978 on the Private
Members (Shri Samar Guha, M.P.)
Bill regarding “the national holiday,
on Netaji Subhas Chandra Bose's
_birth-day” during the colirse of which
an assurance wus given that the mat-
ter would recetve further considera-
tion,
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Transport facilities in Andaman and
Nicobar Islands

1147, SHRI ROBIN SEN: will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government are aware
that the settlers of Shyam Nagar and
Radha Nagar at Diglipur in Andaman
and Nicobar Islands are facing im-
mense difficulties to market their agri-
cultural produce due to the lack of
transport and communications; and

(b) if so, the steps Government
propose to take to improve transport
svstem there?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI CHAND
RAM) : (a) Yes, Sir.

(b) At present, buses are running
from Diglipur to Laxmipur only, be-
cause the road beyond Laxmipur is
still under construction. A rural
road from Diglipur to Shyam Nagar is
proposed to be constructed in three
stages §.e, (i) Diglipur to Milengram
(10.84 Kms.), (ii) Milengram to
Svrarajgram (5 Kms.) and (iii) Swa-
rajgram to Shyam Nagar (13 Kms.)
Radhanagar comes between Swaraj-
gram and Shyam Nagar. The work
on this road has been accelerated
during the financial year. Phase one
work is expected to be completed by
the end of current working season,
Thereafter, work on phases two and
three will be taken up. These two
phases cannot be taken up earlier,
because the construction materials can-
not be taken to Milengram without
completion of phase one.
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Supplies by Ammunition Factory
Kirkee

1148. SHRI SUKHDEV PRASAD
VERMA: Will the Minpister of
DEFENCE be pleased to refer to the
reply given to the Unstarred Ques-
tion No. 9908 on he 10th May, 1973
regarding sale of arms and ammuni-
tion to Messrs. National Fire Arms
Company and Frontier Arms Company
by General Manager, Ammunition
Factory, Kirkee and state;

(a) whether the enquiry into the
supplies made by Ammunition Fac.
tory, Kirkee, against forged reccioted
money receivable orders has been
completed;

(b) whether the money involved in
the aforesaid supplies has since been
recovered;

(¢) if so, the details thereof;

(d) whether these dealings were de-
tected by a very low official in the
office of the Controller of Defence Ac-
counts (Factories); and

(e) the details of such officials and
detections, number of similar nature
detected and reward if any, paid or
given to such official or officials for ex-
cellent performance of duties?

THE MINISTER OF STATE IN
THE WINISTRY OF DEFENCE
(PROF. SHER SINGH): (a) Not yet,
Sir. The case ig still being investigat-
ed by Senior Superintendent of Police,
Jullundur.

(b) No, Sir.

(c) Does not arise.

(d) and (e). Detection was made
in the normal course of duties per-
formed by Accounts Staff of the
Controller of Defence Accounts and
no reward was given to any official.





